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RIle in PrIces of Cloth In Blbu 

88. SHRI BHOGENDRA JRA: Will 
the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whst is the extent of rise in the 

prices of cloth during the last six months 

in the various St"tes and in Bihar in parti-
cular; and . 

(b) what are the causes of this price 

rise and the steps being taken to check the 
same? 

THE MINISTER OF FOREIGN 

TRADE (SURI L. N. MISHRA): 
(a) The prices of controlled cloth have 

not been revised and no increase allowed 

since 2nd May, 1968. Some reports were 

received by the Gover nment of India that 

some retailers in certain States includill8 

Bihar were charging over and above 

the prices stamped in respect of con-
trolled varieties of cloth. On receipt of 

such information State Governments were 

asked to take suitable action under the 

provisions of Essential Commodities Act; 

prevailing prices of non-controlled cloth 

show that the ranp of increase during the 

period September, 1970 to February, i971 

has been of the order of 1.7 to 25.7 per cent. 

No State-wise data on the prices of cloth 

is availablll. 

(b) The prices of non-controlled cloth 

are dictated purely by the demand and 

supply position, and by the popularity of 

certain brands as also by t ~ availability 

and prices of raw cOtton which goes into its 

production. The Government has taken 
suitable measures to -arrest upward price 

trends of raw cotlon. As regards the con-

trolled cloth. the State Governments have 
been requested to enforce control order and 

to take appropriate measures IIP/nst off-

ending parties. 




